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Factual and action taken report in the matter of Amit Kumar & Anr, V/s 

Union of India & Ors. Original Application No.90/2024 (CZ), Hon’ble 

NGT, Central Zone Bench, Bhopal 

 

Background 

The original application has been filed by the applicants Sh. Amit Kumar and 

Sh. Kailash Meena against the various Departments, as mentioned in the writ, alleging 

that the illegal mining and stone crushers are operating and and unlawful 

encroachments have been done in the riverbed of Sota River (A tributary of Sahibi 

River) which is covering the parts/areas of Tehsils Kotputli and Behror. 

 

 

Order 

Hon’ble NGT, Central Zonal Bench in its order dated 24/04/2024 had directed 

inter alia as follows: - 

“…8. We deem it just and proper to call a report on the matter in issue in 

present Original Application, from a Joint Committee consisting of:- 

i. One representative from the Water Resources Department, Government 
of Rajasthan, Jaipur (Rajasthan). 

ii. One representative from the Principal Secretary, Ground Water 

Department Government of Rajasthan, (Rajasthan). 

iii. One representative from the CPCB. 

iv. One representative of Rajasthan State Pollution Control Board, 

Rajasthan. 

9. The committee is directed to visit the place and submit the factual and 

action taken report within six weeks….” 

Accordingly, Superintending Engineer, Water Resource Circle, Jaipur was 

nominated, vide letter no. 920 dated 30/04/2024 and subsequently, vide letter no. 255 

dated 13/05/2024, Executive Engineer, Water Resource Circle, Jaipur, was nominated 

as representative of Water Resource Department, Rajasthan. Copies of letters has been 

enclosed collectively as Annexure-1. 

And where as, Superintending Engineer, Ground Water Department, Jaipur was 

nominated, vide letter dated 20/05/2024 and subsequently, vide letter dated 

05/06/2024, Senior Hydrogeologist, Ground Water Department, Alwar, was 

nominated as representative on behalf of Principal Secretary, Ground Water 

Department Government of Rajasthan. Copies of letters has been enclosed collectively 
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as Annexure-2. 

And whereas, Scientist-C was nominated as a representative of Central 

Pollution Control Board (CPCB) vide letter no. 216 dated 03/05/2024. Copy of the 

letter has been enclosed as Annexure-3. 
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And whereas, Regional Officer, RSPCB, Alwar, vide letter no. 157-158 dated 

26/04/2024 was appointed as Officer In-charge on behalf of Rajasthan State Pollution 

Control Board. Copy of the letter has been enclosed as Annexure-4. 

 

 

Joint Committee Visit 

In accordance with the aforementioned Hon’ble NGT order and letters, a video 

conferencing was conducted on 06/06/2024 to prepare an action plan and to decide 

further course of action needed to be taken in order to comply with the directions 

issued by Hon'ble NGT with the aforementioned representatives of the departments, 

wherein it was decided that since the applicant has alleged about the illegal operation 

of mining activities, crusher activities and establishments in the riverbed of Sota 

River, therefore, a letter may also be written to District Collector, District - Kotputli- 

Behror, with the request to direct the concerning Sub-Divisional Magistrates (i.e. 

Paota, Kotputli and Behror) to assist the joint committee in their site visit and to 

provide the requisite data/information for preparation of joint committee report and to 

carry out first joint committee visit, of the site, on 14/06/2024. Minutes of video 

conferencing are attached as Annexure-5. 

Accordingly, the joint committee members/representatives visited, the site in 

concern, on dated 14/06/2024. Following officials were present during the joint 

committee visit:- 

i. Sh. Deependra Jharwal, Senior Environment Engineer and Regional 

Officer, Regional Office, RSPCB, Alwar, 

ii. Sh. Milind Nimje, Scientist-C, CPCB, Bhopal, 

iii. Sh. Praveen Kumar, Tehsildar, Paota, 

iv. Sh. Kailash Chand Sharma, Junior Hydrogeologist, Ground Water 

Department, Alwar and 

v. Sh. Shailendra Garhwal, Assistant Engineer, Water Resource Department, 

Kotputli. 

Thereafter, 2nd Joint Committee Visit was proposed on dated 01/07/2024 (vide 

RSPCB letter dated 25/06/2024) and subsequently on dated 02/07/2024 (vide RSPCB 

letter dated 26/06/2024). Copies of both the letters are enclosed as Annexure-6. 

Accordingly, the joint committee members/representatives, assisted by 

concerned SDMs of the area, again visited the site in concern, on dated 02/07/2024. 

Following officials were present during the joint committee visit (Copy of attendance 

sheet enclosed as Annexure-7):- 

i. Sh. Deependra Jharwal, Senior Environment Engineer and Regional 
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Officer, Regional Office, RSPCB, Alwar, 

ii. Sh. Milind Nimje, Scientist-C, CPCB, Bhopal, 
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iii. Sh. Laxman Singh Rathore, Senior Hydrogeologist, Ground Water 

Department, Alwar, 

iv. Sh. R. K. Singh, Regional Manager, RIICO Neemrana (for RIICO 

Keshwana), 

v. Ms. Sonu Awasthi, Foreman, Mining Department, Kotputli, 

vi. Sh. Praveen Kumar, Tehsildar, Paota and 

vii. Sh. Shailendra Garhwal, Assistant Engineer, Water Resource 

Department, Kotputli, etc. 

Observations 

During aforementioned field visits (i.e. 14/06/2024 and 02/07/2024) and on 

the perusal of records, following observations were made:- 

i. The area of river-flow of Sota River starts from Paota to Kotputli and 

ends in Behror. There are two notable dams/reservoirs in this stretch 

namely Buchara Dam and Banedi Bandh. The River-Flow co-

ordinates pointed on Google Maps, as provided by the WRD is shown 

below:- 

 

https://maps.app.goo.gl/k4eqrNiJrVoZUGNVA 

ii. The members inspected the area starting from Buchara Dam and its 

nearby areas, Banedi Bandh and its nearby areas, Bhuri Badhaj area, 

RIICO Keshwana area and Sotanala area including RPS International 

School (as mentioned in the original application filed by the 

applicant). 

https://maps.app.goo.gl/k4eqrNiJrVoZUGNVA
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https://maps.app.goo.gl/5fHvazFuAvpYAsDW9 

iii. During the course of inspection, traces of mining activities were 

observed near the Buchara Dam area (Co-ordinates 27.586251 N, 

75.977471 E) and River Sand mining were also observed in the 

Banedi Bandh (Co-ordinates 27.617548 N, 76.027188 E) and its 

nearby catchment area. Also, some of the stone crushers were found 

operative in the places visited by the Joint Committee Members. 

iv. Details of the aforementioned stone crushers, with reference to the 

Consent to Operate (CTO) and their validity, issued by RSPCB are as 

follows:- 

Sr. No. Name of Stone Crusher Validity of CTO 

1. M/s Maa Bhagwati Stone Crusher 31/07/2033 

2. M/s Dhanlaxmi Stone Crusher 31/08/2024 

3. M/s NCR Infratech 31/01/2034 

4. M/s JVG Mining 31/05/2031 

5. M/s Triveni Minerals 28/02/2033 

6. M/s Kuber Kamna 30/04/2034 

7. M/s Shivaye Minerals CTO application dated 

28/06/2024 is pending at 

present. 

8. M/s Shree Salasar Industries 28/02/2033 

                        The pollution control measures were found adopted by these 

aforementioned stone crushers. During the visit, Sh. Praveen Kumar, 

Tehsildar, Paota informed that the details of illegal stone crushers and 

its encroachment will be provided after verifying the records but till 

date no information provided. 

v. In view of the observations made during site visit dated 14/06/2024 

and 02/07/2024, since the mining activities in the area pertain to 

Mining Department/Forest Department/Land Revenue Department, 

https://maps.app.goo.gl/5fHvazFuAvpYAsDW9
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the establishment of structures in and around the probable river-flow 

area of the Sota River pertain to Land Revenue Department and 

encroachment in the collection/storage area of dams/reservoirs pertain 

to Water Resource Department, therefore, Regional Office, RSPCB 

Alwar (being the nodal agency) issued letters to the concerned 

departments, as above, for submission of factual status and action 

taken report, if any, for their jurisdiction. Copies of the letters dated 

05/07/2024 and reminder letters dated 19/07/2024 are collectively 

enclosed as Annexure-8. 
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vi. However, the requisite information/data has not been received from all 

the departments except Mining Department and RIICO Keshwana. 

vii. Assistant Mining Engineer, Kotputli, vide its letter dated 15/07/2024, 

informed that several cases of illegal mining has been observed in the 

past as well in Buchara Dam, Banedi Bandh area, Bhuri Badhaj area and 

Mining Department is regularly taking action against the illegal mining. 

From financial year 2010-11 to financial year 2024-25 (up to 

30/06/2024), the department has taken action against 2113 number of 

cases for illegal mining/illegal transportation/illegal storage and also 

imposed and collected penalty of Rs. 836.24 Lakhs. Assistant Mining 

Engineer, Kotputli letter dated 15/07/2024 is enclosed as Annexure-9. 

viii. As far as the establishment of RIICO Industrial Area, Keshwana is 

concerned, the Unit Head, RIICO Neemrana, vide its report enclosed 

with the letter no. 868 dated 12/07/2024, stated that land measuring area 

178.42 hectares, of village Keshwana Gurjar and Keshwana Rajput of 

Tehsil Kotputli in District Kotputli-Behror, was set apart by District 

Collector, Jaipur, vide its order no. 15381 dated 26/11/1992, for the 

industrial purpose. Thereafter, land of area measuring 33.53 hectares and 

further 11.32 hectares were also allotted/acquired in favor of RIICO. 

Later on, RIICO surrendered land measuring area 20.84 hectares. As per 

the report, there is no encroachment made by RIICO Keshwana on the 

riverbed of the Sota River. The report of Unit Head, RIICO Neemrana is 

enclosed as Annexure-10. 

ix. Photographs, with GPS co-ordinates, taken during site visits dated 

14/06/2024 and 02/07/2024 are enclosed as Annexure-11. 

 

 

Recommendation of the Joint Committee:- 

Since the applicant has alleged regarding the illegal mining activities, 

establishment of stone crushers, illegal encroachment, etc. in the river-flow of Sota 

River, which is related with the jurisdiction of various departments as already 

mentioned above (point no. “v” of observations), therefore, this committee is of the 

view that separate action taken reports shall be submitted by the concerned 

departments before Hon’ble National Green Tribunal. 

 

 

Enclosures:- 
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1. Copies of letters dated 30/04/2024 and 13/05/2024 (Annexure-1) 

2. Copies of letters dated 20/05/2024 and 05/06/2024 Alwar (Annexure-2) 

3. Copy of CPCB letter dated 03/05/2024 (Annexure-3) 

4. Copy of RSPCB letter dated 26/04/2024 (Annexure-4) 

5. Minutes of video conferencing dated 14/06/2024 (Annexure-5) 

6. Copies of RO, RSPCB, Alwar letters dated 25/06/2024 and 26/06/2024 

(Annexure-6) 

7. Copy of attendance sheet during site visit dated 02/07/2024 (Annexure-7) 

8. Copies of RO, RSPCB, Alwar letters dated 05/07/2024 and reminder letter 

dated 19/07/2024 (Annexure-8) 

9. Assistant Mining Engineer, Kotputli letter dated 15/07/2024 (Annexure-9) 

10. Unit Head, RIICO Neemrana (for RIICO Keshwana) letter dated 12/07/2024 

(with report) (Annexure-10) 

11. Photographs, with GPS co-ordinates, taken during site visits dated 14/06/2024 

and 02/07/2024 (Annexure-11) 

 

 

Deependra Jharwal 

SEE and Regional Officer 

RSPCB, Alwar 

 

Milind Nimje 

Scientist-C, 

CPCB, Bhopal 

 

Laxman Singh Rathore 

Senior Hydrogeologist, 

GWD, Alwar 

 

Shailendra Garhwal 

Assistant Engineer, 

WRD, Kotputli 
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                         dk;kZy; eq[; vfHk;ark 
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Øekad%& F2(29)/NGT-Misc/SEHQ/GWD/JPR/2024/                        fnukad%&

ofj"B Hkw&ty oSKkfud
Hkw&ty foHkkx] vyojA

      fo"k;%& The Original Application No 90/2024 (CZ) filed before the national 

                   Green Tribunal, Central Zonal Bench of  NGT, Bhopal for the 

                   rejuvenation of the Sota River and the Buchara Dam in Rajasthan.
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                                                   Hkw&ty foHkkx] tks/kiqjA
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Regional Office
RAJASTHAN STATE POLLUTION CONTROL BOARD

D-Block, Ambedkar Nagar, Alwar-301001
E mail- ro,alwar@smail.com Website @

F.No. RPCB/RO/Alwar/C-390/ Date:

Minutes of Video conferencing held on 06/06/2024 to prepare an action plan for in the
Honorable National Green Tribunal (NGT) matter Original Application No. 90/2024, Amit
Kumar & Anr. Vs UoI & Ors.

A video conferencing of the member(s) and/or their representative(s) of the Joint
Committee as constituted vide Hon'ble NGT order dated 24/04/2024, was conducted by Regional

Office, Rajasthan State Pollution Control Board, Alwar under the chairmanship ofSh. Deependra

Jharwal, SEE and Regional Officer, RSPCB, Alwar, to prepare an action plan and to decide

further course of action needed to be taken in order to comply with the directions issued by
Hon'ble NGT vide order dated 24/04/2024, in the matter of Amit Kumar & Anr. Vs UoI & Ors.,

Original Application No. 9012024, filed at Honorable National Green Tribunal, Central Zonal
Bench, Bhopal. List of participants are enclosed as Annexure-A.

At the outset, Sh. Deependra Jharwal apprised the participants about the writ petition filed
by the applicant in this court matter and also inlbrmed that the matter is related with the illegal
mining activities, stone crushers, establishments and encroachment being done in the riverbed of
Sota River, as alleged by the applicant, thereby covering the area ofKeshwana, Paota and Behror.

Assistant Engineer, Water Resource Department, Paota informed that there were some

illegal mining activities being carried out earlier and encroachments in the Buchara Dam area in
the past, year 2008-09, and FIRs were also registered against the defaulters. Executive Engineer,
Water Resource Department, Paota informed that the writ petition covers the area in the
do*rlstream of the riverfl ow.

It was also decided unanimously that since the applicant has alleged about the illegal
operation of mining activities, crusher activities and establishments, therefore, a letter may be
written to District Collector, District - Kotputli-Behror, with the request to direct the conceming
Sub-Divisional Megistrates (i.e. Paota, Kotputli and Behror) to assist the joint committee in their
site visit and to provide the datalinformatiorr for preparation ofjoint committee report.

Accordingly, it was decided by the members that the first joint visit of the concemed site
will be conducted on l4th June, 2024.

F.No. RPCB/RO / Alwarl G-390 I

Copy to following for information and necessary action:-
1. Executive Engineer, Water Resource Department, Alwar.
2. Scientist - 'C', Regional Directorate, CPCB, Bhopal.
3. Senior Hydrogeologist, Cround Water Department, Alwar

t,""m.*rr)
SEE and Regional Officer

Date:
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Regioaal Ofllce
RAJASTHAN STATE POLLUTION CONTROL BOARI)

D-Block, Ambedkar Nagar, Alwar-3O1O01
E mail- ro,alwar@gmail.com Website www.environment.raiasthan'gov'in

Registered/E― mail

F No RPCB/RO/Alwar/G‐ 390/、6qq_11。

`REVISED MEETING NOTICE

l  Executive Engineer,Water Resource Departmcnt,Alwar.

2. Scientist― `C',Regional Directorate,CPCB,Bhopal.

3. Senior Hydrogeologist,Ground Water Departrnent,Alwar.

Date: eelo6 )eoeY

Hon'ble NGT Matter
Most Urgent

Subject : Regarding 2'd joint committee visit in compliance of Hon'ble NGT'

central Zone Bench, Bhopal order dated 24/0412024 in the matter of Amit Kumar

& Anr. V/s Union of India & Ors. Original Application No.9012024 (CZ)'

Reference : This office earlier letter no. 1090-1097 dated 25106/2024 (copy

enclosed).

with reference to above cited Hon'ble NGT order dated 24/0412024 and this office

earlier letter dated 25106/2024, it is submitted that as per the discussions with Executive

Engineer, water Resource Department, Alwar and the unavailability of the wRD

representative on 0l't July, 2024,, the revised date and time for next Joint committee visit

shall be as follows: -
Date - 02nd JulY,2024

Place - SDM Office, Paota

Time - 11:00 AM

Therefore, in view of above, it is requested to ensure your presence on the

aforesaid date and time. The next date of hearing of the matter is on 30thJuly, 2024.

ヘ Encl: As above.
(DJ:き零僣ILttal)

SEE and Regiopal Off;cer-4t _!_t__
Copy to :-

l. District collector, Kotputli-Behror in continuation of this office earlier letter dated

2510612024 and with the request to direct SDM Paota/Kotputli/Behror to facilitate

the Joint Committee during site visit on dated 02 10712024'

2. Member Secretary, RSPCB, Jaipur, Rajasthan for information'

3. Assistant Mining Engineer, Kotputli with the direction to ensure your presence

during site visit by the Joint Committee'

4. Unit Head, RIICO Keshwana, Koputi-Behror with the direction to ensufe your

presence during site visit by the Joint Committee'

5. GIC (Legal), RSPCB' JaiPur' nslNE
seu 

"idEffinal 
officer

Pase 1or1 
-(c &*



Regional Oflice
R.A"'ASTHAN STATE POLLUTION CONTROL BOARI)

D-Bloct, Ambedkar Nagar' Alwar-3o1(X)l
E mail-@!gar@@!!.4ll website @

Registered/E‐ mail

F.No.RPCB/RO/Alwar/G‐ 390//θ 7。 ィ/θタス

1. Executive Engineer,Water Resource Dcpartment,Alwar.

2. Scientist― `C',RegiOnal Dircctorate,CPCB,Bhopal.

3 Senior Hydrogeologlst,Ground Watcr Deparment,Alwar

Subject : Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated

2410412024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.

Original Application No. 9012024 (CZ).

Reference : 1. This offrce letter no. 709-713 dated 10106/2024 (copy enclosed).

2. Site visit of the committee members on dated 14106/2024.

With reference to above cited Hon'ble NGT order dated, 24/04/2024 and referred

correspondences, it is submitted that next Joint Committee visit shall be as follows :-
Date-0lst Jtly,2024

Place - SDM OIIice, Paota

Time - ll:00 AM

Therefore, in view of above, it is requested to ensure your presence on the

aforesaid date and time. The next date of hearing ofthe matter is on 30thJuly,2024.

Encl: As above.

(Dよ:lili[riELn″ al)

SEE and Regional pfficer

"/L4lL__
Copy to :-

L District Collector, Kotputli-Behror with the request to direct SDM

Paota/I(otputli/Behror to facilitate the Joint Committee during site visit on dated

0l/0712024.
2. Member Secretary, RSPCB, Jaipur, Rajasthan for information.

3. Assistant Mining Engineer, Kotputli with the direction to ensure your presence

during site宙 sit by thc Joint Commi■ec.

4.Unit Hcad,RIICO Keshwana,Kotputi― Bchror with

presence during site visit by the Joint Committee.

5. GIC(Legal),RSPCB,Jaipur

the direction to ensure your

Hon'ble NGT Matter
Most Urgent

Page 1 of 1



.....,;'.:.,i;..'
.',' ,..' 

--

'I , 
-

.. . .:i.. : , f.',Attenirriee=h""t tg.-oin visit in the nratterolAmil.un:erigAni. vis union ottnAia 6t grs.,orieinat

, . I :. .: i .r .. 
-.'..'.j

, :. 

" 

:'-... .'. !

:..r.

"i.''|. EL+ ii,
i 

,,, 
, .', [J-++++-_ 'l i. ,, 

::: :1, ,;lfl-- j'. lIr'=l=





Regiona1 0fflce

RAJASTHAN STATE POLLUT10N CONTROL BOARD
D‐Block,Ambedkar Nagar,Ahar‐ 301001

E mail‐ ro.alwarの gmail.com  Website www.en宙 ronment.raiasthan.gov.in

Registered/E¨ mail

F.No.RPCB/RO/Alwar/G‐ 390/″′夕 /́ヨ η

Executive Engineer,

Water Resource Department,

Jaわur・

Date: ′//a//mツ
Hon'ble NGT Matter

Most Urgent

Subject: Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated

2410412024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 9012024 (CZ).

Reference:

l. Hon'ble NGT order dated 24104/2024 in the matter of O.A. No. 9012024

(CZ) with writ petition (copy enclosed).

2. Joint Commitree visits dated 1410612024 and02/0712024.

3. This office letter no. 1300 dated 0510712024 (copy enclosed).

With reference to the above cited subject and referred letters, it is to bring into
your notice that you have been nominated as representative on behalf of Water Resource

Department in the aforesaid court matter.

Therefore, in continuation with this office letter dated 05/0712024 (copy enclosed),

you are hereby directed to submit the factual status and/or action taken report, to this
office by 1610712024.

Next date ofhearing is 30th July,2024.
Yours sincerely,

Encl: As above.

SEE and Region^ Orrf7"* 
/"

Copy to following to coordinate with Executive Engineer, WRD, Jaipur if needed: -

I . Deputy Conservator of Forest, District - Kotputli-Behror.

2. Sub Divisional Magistrate Paota/Kotputli/Behror.

3. Regional Manager, Neemran4 (for RIICO, Keshwana).

4. Assistant Mining Engineer, Kotputli-Behror.

5.Group ln‐charge(Legal),RSPCB,Jaipl

①為 h翻→
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Regional Office
RAJASTHAN STATE POLLUTION CONTROL BOARD

D-Block, Ambedkar Nagar, Alwar-301001
Email-ro.alwar@smail.com Websitewww.environment'raiasthan.gov.in

Alwar.

Subject: Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated

24/04/2024 in the matter of .A.mit Kumar & Anr. V/s Union of India & Ors.

Original Application No. 9Ol2O24 (CZ).

Reference:
1. Hon'ble NGT order dated 24104/2024 in the matter of O.A. No. 90/2024

(CZ) with writ petition (copy enclosed).

2. Joint Committee visits dated 14/0612024 and0210712024.

This is in reference to Hon'ble NGT, Central Zone Bench, Bhopal order dated

24104/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon'ble NGT constituted a committee

comprising the officials from a) Water Resource Department, b) Gror.rnd Water

Department, c) Central Pollution Control Board and d) Rajasthan State Pollution Control

Board and State PCB has been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has

alleged that the establishment/mining activities/industries in the riverbed of Sota River (A

tributary of Sahibi fuver).

And whereas, joint committee, as constituted by Eon'ble NGT, visited the site

and noted some illegal mining activities at various locations, including dams areas.

Therefore, in view of above, since your Department is also a respondent in this

court matter, it is directed to go through the writ petition and submit the factual status

and/or action taken report, to this ollice by 1610712024, for the illegal

establishments/mining activities for the part covered under your jurisdiction, ifany, in co-

ordination with the concerned Revenue Department, Mining Department and RIICO,

Keshwana so that the same may be incorporated in the Joint Committee Report.

Next date ofhearing is 30th July,2024.
Yours sincerely,

Resistered/X-mail
F.No. RPCB/RO/Alwar/G-390/ i36 s

Executive Engineer,

Water Resource Department,

Encl: As above.

Date: os\o*leoef

Hon'ble NGT Matter
Most Urgent

(,".p#h**uD
sEE and Ree^inat of{1;er

/.
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Copy to:

1. Sub Divisional Magishate Paota/Kotputli/Behror, with the direction to facilitate

the Water Resource Department, if needed.

2. Regional Manager, Neemtana, (for RIICO, Keshwana) with the direction to

facilitate the Water Resource Department, if needed'

3. Assistant Mining Engineer, KotputliBehror with the direction to facilitate the

Water Resource Department, if needed.

4. Group In-charge (Legal), RSPCB, Jaipur. JIk
sEE an@nalpflicer

4 h.^( - -l
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Regional Office
RAJASTHAN STATE POLLUTION CONTROL BOARI)

D-Block, Ambedkar Nagar, Alwar-301001
E mail- ro.alwar@smail,com Website@lrqgqgI!4igsl@

Reeistered/E-mail
F.No. RPCB/RO/Alwar/G-390/ 13 61

Deputy Conservator of Forest,

Distict - Ko@utli-Behror.

Subject: Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated

2410412024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.

Original Application No. 9012024 (CZ\.

Reference:
1. Hon'ble NGT order dated 24104/2024 in the matter of O.A. No. 90/2024 (CZ) with

wdt petition (copy enclosed).

2. Joint Committee visits dated 1410612024 and 02/0712024.

Sir,

This is in reference to Hon'ble NGT, Central Zone Bench, Bhopal order dated

24/0412024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon'ble NGT constituted a committee

comprising the officials from a) Water Resource Department, b) Ground Water Department,

c) Central Pollution Control Board and d) Rajasthan State Pollution Control Board and State

PCB has been nominated as the Nodal Deparhnent for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has

alleged the operation of illegal mining, stone crushers, unlawful encroachments and

establishment of RIICO Industrial Area, Keshwana, in the riverbed of Sota fuver (A tributary

of Sahibi River).

And whereas, joint committee, as constifuted by Hon'ble NGT' visited the site

and noted some illegal mining activities on the Forest Land, as reported by Mining
Department.

Therefore, in view of above, it is requested to go through the writ petition and submit

the factual status and/or action taken report, to this office by 16107 D024, for lhe

establishments/mining under your jurisdiction, if any, in co-ordination with the Water

Resource Department, Revenue Department and Mining Department so that the same may be

incorporated in the Joint Committee Report.

It is also requested to inform this office about illegal Stone

crushers/Industries/establishments located in the riverbed of the Sota River, under your

jurisdiction, if any, so that further action may be decided against the unit(s) in accordance

with the prevalent environmental laws.

Next date of hearing is 30th July' 2024.
Yours sincerely,

Encl: As above. Sffi,
(oeeiffiif,ar*al)

SEE and Regional Officer
./.

Hon'ble NGT Matter
Most Urgent
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Copy to:
1. SDM (Paota,rKotputli/Behror) with the direction to facilitate the Forest Department, if

needed.

2. Executive Engineer, water Resource Department, Alwar, with the direction to
facilitate the Forest Deparftnent, ifneeded.

3. Assistant Mining Engineer, Koputli-Behror with the direction to facilitate the Forest
Department, ifneeded.

4. Group In-charge (Legal), RSpCB, Jaipur. &.
SEE and Regional Officer
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Regional Office
RAJASTHAN STATE POLLUTION CONTROL BOARD

D-Block, Ambedkar Nagar, Alwar-301001
E mail-g!q1@gg!!@ Website@Lonm.94!.teig$hgnpy&

Resistered/E-mail
F.No. RPCB,&.O/Alwar/G-390/ \30 I
Sub Divisional Magistrate,

Paota/Kotputli/Behror,
District - Kofputli-Behror.

Subject: Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated

2410412024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.

Original Application No. 9012024 (CZ).

Reference:
1. Hon'ble NGT order dated24l04l2024 in the matter of O.A. No. 9012024 (CZ)

with writ petition (copy enclosed).

2. Joint Committee visits dated 1410612024 ard 0210712024.

This is in reference to Hon'ble NGT, Cenhal Zone Bench, Bhopal order dated

24104/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon'ble NGT constituted a committee

comprising the officials from a) Water Resource Depaxtment, b) Ground Water Department,

c) Central Pollution Control Board and d) Rajasthan State Pollution Conhol Board and State

PCB has been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has

alleged the operation of illegal mining, stone crushers, unlawful encroachments and

establishment of RIICO Industrial Area, Keshwana, in the riverbed of Sota River (A tributary

of Sahibi River).

And whereas, joint committee, as constituted by Hon'ble NGT, visited the site, in

concern, on dated 1410612024 nd 0210712024.

Therefore, in view of above, since your Department is also a respondent in this court

matter, it is directed to go through the writ petition and submit the factual status and/or action

taken report, to this olfice by 16t0712024, for the establishments under your jurisdiction, if
any, in co-ordination with the Water Resource Department and RIICO so that the same may

be incorporated in the Joint Committee Report.

It is also directed to inform this offrce about illegal Stone

CrushersAndustries/establishments located in the riverbed of the Sota fuver, if any, so that

further action may be decided against the unit(s) in accordance with the prevalent

environmental laws.

Next date of hearing is 30th Jttly 
'2024.

Encl: As above.

Yours sincerelY,

Sffi
(Deep6'ffi1Farwal;

SEE and Regional Qfficer(, l/; -

Hon'ble NGT Matter
Most Urgent
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Copy to:

1. District Collector, Kotputli-Behror for information and with the request, in

continuation with this office letter no. 643 dated 0710612024, to direct the conceming

officials for necessary action in this Hon'ble NGT matter.

2. Regional Manager, Neemrana, (for RIICO, Keshwana) with the direction to facilitate

the concemed Revenue Department, ifneeded.

3. Executive Engineer, Water Resource Department, Alwar, with the direction to

facilitate the concemed Revenue Departrnent, if needed'

4. Group In-charge (Legal), RSPCB, Jaipur. SB
SEE afltfRegfonal Oflcer

/- -e* '

Page 2 of 2



"ffi6',-
ffiNU

Regional Olfice
RAJASTHAN STATE POLLUTION CONTROL BOARD

D-Block, Ambedkar Nagar, Alwar-301001
Email-ro.alwar@gmail.com Websitervww.environment.raiasthan.sov.in

Resistered/E-mail

F.No. RPCB/RO/Alwar/G-390/ ISOQ
Regional Manager,

RIICO Industrial Are4 Keshwana

District - Ko@utli-Behror.

oate: os\o1\aoat

Hon'ble NGT Matter
Most Urgent

Subject: Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated

2410412024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.

Original Application No. 9012024 (CZ).

Reference:
l. Hon'ble NGT order dated 24104/2024 in the matter of O.A. No. 90/2024

(CZ) with writ petition (copy enclosed).

2. Joint Committee visits dated 14106/2024 and02l07/2024.

This is in reference to Hon'ble NGT, Central Zone Bench, Bhopal order dated

2410412024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original

Application No. 90t2O24 (CZ) wherein the Hon'ble NGT constituted a committee

comprising the officials from a) Water Resource Depaxtment, b) Ground Water

Department, c) Central Pollution Control Board and d) Rajasthan State Pollution Control

Board and State PCB has been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has

alleged that the establishment of RIICO Industrial Area, Keshwana, is in the riverbed of
Sota River (A tributary of Sahibi fuver).

And whereas, joint committee, as constituted by Hon'ble NGT, visited the site

including RIICO Industrial Area, Keshwana, which is alleged as illegal

establishment by the applicant.
Therefore, in view of above, since your Department is also a respondent in this

court matter, it is directed to go through the wfit petition and submit the factual status

and/or action taken report, to this office by 1610712024, for the illegal industrial

establishments under your jurisdiction, if any, in co-ordination with the Water Resource

Department and concerned Revenue Department so that the same may be incorporated in

the Joint Committee Report.

It is also directed to inform this offrce about illegal industries located in the

riverbed of the Sota River, under your jurisdiction, if any, so that further action may be

decided against the unit(s) in accordance with the prevalent environmental laws.

Next date ofhearing is 30th July' 2024.
Yours sincerely,

Encl: As above.

<,.., iil*"D
SEE and Regional Oflicer

{, _:-
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Copy to:

l.SubDivisionalMagistratePaota/Kotputli/Behror'withthedirectiontofacilitate
the RIICO DePartment, if needed'

2. Executive Engineer, Water Resource Department' Alwar' with the direction to

facilitate the RIICO Deparment, if needed'

3. Group In-charge (Legal), RSPCB, Jaipur'

4Bq-
SEE and RegionSl Oflicer

),(//( / ' -/--
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Regional Office
RAJASTHAN STATE POLLUTION CONTROL BOARD

D-Block, Ambedkar Nagar' Alwar-301001
E mail- @g@.,g4!!q Website www.environment.raiasthan.eov.in

F.No. RPCB/RO/Alwar/G-390/ \3o J
Assistant Mining Engineer,

District - KotputliBehror.

Encl: As above.

Yours sincerelY,

SB
(Deependra Jharwal)

SEE and xesr;palfrcer

al Offrcer

out"' cr51o4'leoet
Hon'ble NGT Matter

Most Urgent

Subject: Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated 2410412024

in the matter of Amit Kumar & Anr. V/s Union of India & ors. original Application

No.9012024 (CZ).

Reference:
1. Hon'ble NGT order dated 2410412024 in the matter of O.A. No. 9012024 (CZ)

with writ petition (copy enclosed).

2. Joint Committee visits dated 1410612024 and 02107 /2024-

This is in reference to Hon'ble NGT, Central Zone Bench, Bhopal order dated 24/0412024

in the matter of Amit Kumar & Anr. V/s Union of India & ors. original Application No.

gOl2O24 (CZ\ wherein the Hon'ble NGT constituted a committee comprising the officials from a)

Water Resource Department, b) Ground Water Department, c) Central Pollution Control Board

and d) Rajasthan State Pollution Control Board and State PCB has been nominated as the Nodal

Department for coordination.

It is pe(inent to mention here that, the applicant, in the submitted writ petition, has

alleged the operation ofillegal mining, stone crushers, unlawful encroachments and establishment

of RIICO Industrial Area, Keshwana, in the riverbed ofsota River (A tributary ofSahibi River).

And whereas, joint committee, as constituted by Hon'ble NGT, visited the site

and noted some illegal mining activities at various locations'

Therefore,inviewofabove,sinceyourDepartmentisalsoarespondentinthiscourt
matter, it is directed to go through the writ petition and submit the factual status and/or action

taken report, to this office by 1610712024, for the illegal Mining leases/stone crushers, under your

jurisdiction, if any, in co-ordination with the Water Resource Department so that the same may be

incorporated in the Joint Committee Report'

It is also directed to inform this office about illegal Mining leases/stone crushers located

in the riverbed ofthe Sota River, ifany, so that further action may be decided against the unit(s)

in accordance with the prevalent environmental laws'

Next date of hearing is 30th July' 2024'

Copy to:
l.ExecutiveEngineer,waterResourceDepartment,Alwar,withthedirectiontofacilitate

Mining Department, if needed.

2. Group In-charge (Legal), RSPCB, Jaipur'

Page 1 of 1



jktLFkku ljdkj
dk;kZy; lgk;d [kfu vfHk;ark] [kku ,oa Hkw&foKku foHkkx] dksViwryh

Øekad%&l[kv@dksV@,uthVh@2024@                         
izsf"kfr%&

Jheku {ks=h; iznw"k.k fu;a=.k e.My vf/kdkjh]
Mh- CykWd vEcsMdj uxj vyoj 301001A
bZesy ro.alwar@gmail.comA
 

fo"k;%&vks0,0 la[;k 90@2024 ¼lhtsM½ vfer dqekj o vU; cuke Hkkjr la?k o 
vU;] le{k ekuuh; jk"Vªh; gfjr vf/kdj.k] HkksikyA

izlax%&Jheku dk i=kad 1104 fnukad 26-06-2024 ds Øe esa 

mijksDr fo"k;kUrxZr izklafxd i= ds Øe esa fuosnu gS fd la;qDr fujh{k.k fnukad
02-07-2024 dks jktLo foHkkx] [kfut foHkkx] ty lalk/ku foHkkx ds lkFk {ks= dk ekSdk
ns[kk x;k FkkA ftlesa Jheku }kjk ;g voxr djk;k x;k dh [kfut foHkkx }kjk cqpkjk]
cusMh cka/k {ks=] Hkwjh HkMkt unh ukyk {ks= ,oa ds'kokuk lksrkukyk vkfn {ks=ksa esa fiNys
foRrh; o"kZ 2010&11 ls vc rd voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) fdrus izdj.k
cuk;s tkdj voS/k [kuu ds fo:) D;k dk;Zokgh dh xbZ gS ds Øe esa bl dk;kZy; }kjk
[kfut ctjh ,oa vU; [kfutksa ds fo:) dh xbZ dk;Zokgh ftles a mijksDrkuqlkj cqpkjk]
cusMh cka/k {ks=] Hkwjh HkMkt unh ukyk {ks= ,oa ds'kokuk lksrkukyk vkfn {ks= Hkh 'kkfey gSa
esa dh xbZ dk;Zokgh dk o"kZokj fooj.k fuEukuqlkj gS%&
 

fofRr; o"kZ 2010&11 esa voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh
dk fooj.k fuEukuqlkj gS%&

dz0l
0

dk;kZy;
dk uke

voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh
dh xbZ
jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh 13 50 1 64 18-49

yk[k 10

RajKaj Ref 
8957400 Digitally signed by Ami Chand Duharia

Designation : Assistant Mining
Engineer
Date: 2024.07.15 16:16:34 IST
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Signature Not Verified



fofRr; o"kZ 2011&12 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&

dz0l
0

dk;kZy;
dk uke

voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.

k

dqy olwyh
dh xbZ
jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1
l[kv

dksViwryh 06 37 0 53
23-82
yk[k 11

fofRr; o"kZ 2012&13 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l
0

dk;kZy;
dk uke

voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh
dh xbZ
jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh

15 117 0 132 78-15
yk[k

17

fofRr; o"kZ 2013&14 esa voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l
0

dk;kZy;
dk uke

voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh
dh xbZ
jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1
l[kv

dksViwryh 33 114 0 147
99-91
yk[k 22

fofRr; o"kZ 2014&15 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l
0

dk;kZy;
dk uke

voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh 32 100 0 132 25-48

yk[k 73

RajKaj Ref 
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fofRr; o"kZ 2015&16 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1
l[kv

dksViwryh 17 96 0 113
34-11
yk[k 58

fofRr; o"kZ 2016&17 esa voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh 5 183 0 188 66-18

yk[k 96

fofRr; o"kZ  2017&18 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh

11 172 0 183 55-56
yk[k

80

fofRr; o"kZ 2018&19 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh 06 261 0 267 65-02

yk[k 07

RajKaj Ref 
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fofRr; o"kZ 2019&20 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1
l[kv

dksViwryh 11 201 0 212
85-39
yk[k 57

fofRr; o"kZ 2020&21 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh 12 105 0 117 50-04

yk[k 06

fofRr; o"kZ  2021&22 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh 03 48 0 51 23-83

yk[k 0

fofRr; o"kZ  2022&23 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l0 dk;kZy;

dk uke
voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh dh
xbZ jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh 06 140 0 146 78-45

yk[k 26
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fofRr; o"kZ 2023&24 es a voS/k [kuu@fuxZeu@Hk.Mkj.k ds fo:) dh xbZ dk;Zokgh dk
fooj.k fuEukuqlkj gS%&
dz0l
0

dk;kZy;
dk uke

voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh
dh xbZ
jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh

24 203 16 243 100-23
yk[k

07

pkyw fofRr; o"kZ 2024&25 ¼fnukad 30-06-2024 rd½ esa voS/k [kuu@fuxZeu@Hk.Mkj.k ds
fo:) dh xbZ dk;Zokgh dk fooj.k fuEukuqlkj gS%&
dz0l
0

dk;kZy;
dk uke

voS/k
[kuu

voS/k
fuxZeu

voS/k
Hk.Mkj.k

dqy olwyh
dh xbZ
jkf'k

ntZ izFke
lwpuk

fo-
fooj.k

1 l[kv
dksViwryh

5 53 07 65 31-57
yk[k

04

Jheku dks vxzhe dk;Zokgh gsrq izsf"kr gSA 

Hkonh;

¼vehpUn nqgkfj;k½
lgk;d [kfu vfHk;ark]

dksViwryh
le@                                                        fnukad 
izfrfyfi%& fuEu dks lwpukFkZ ,oa vko';d dk;Zokgh gsrq izsf"kr gSA
1- Jheku funs'kd] funs'kky; [kku ,oa Hkw&foKku foHkkx] jktLFkku mn;iqjA
2- Jheku v/kh{k.k [kfu vfHk;ark] t;iqj o`r t;iqj A 
3- vf/k'kk"kh vfHk;ark] ty lalk/ku] foHkkx] vyojA
4- mi[k.M vf/kdkjh] rglhy ikoVk] ftyk dksViwryh&cgjksM+A
5-

lgk;d [kfu vfHk;ark]
dksViwryhRajKaj Ref 

8957400 Digitally signed by Ami Chand Duharia
Designation : Assistant Mining
Engineer
Date: 2024.07.15 16:16:34 IST
Reason: Approved

Signature Not Verified



RajKaj Ref 
8957400 Digitally signed by Ami Chand Duharia

Designation : Assistant Mining
Engineer
Date: 2024.07.15 16:16:34 IST
Reason: Approved

Signature Not Verified



51 

ST 

RIICO 
GROU WITH AAJASTHAO 

SEE and Regional Officer 
Rajasthan State Pollution Control Board (RSPCB) 

Dear Sir 

D-Block, Ambedkar Nagar, Alwar-301001 
Email : ro.alwar@gmail.com 

Rajasthan State Industrial Development & Investment Corporation Ltd., EPIP Neemrana Distt. Kotputli-Behror-301020 CIN:U13100RJ19695GCO01263 

Ref : Letter No. RPCB/RO/Alwar/G-390/1302 dated 05.07.2024 

Thanking you, 
Yours faithfully, 

GSTIN: 08AABCR4695]1ZW, PAN No.- AABCR4695| 
Tel. No. 01494-246215- Fax- 01494-246214 

UMt Head 

Email: neemrana@riico.co.in 

RIICO, Neemrana 

Sub: Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated 
24.04.2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. 
Original Application No. 90/2024(CZ). 

Encls: Factual Note 

English Letter-2(RKS) 

No. 

In reference to above cited subject you have informed to this office to send status 
report on illegal industries located in the river bed in RIICO Industrial area 
Keshwana. 

Date 

The status report on land allotted for establishment of Industrial area Keshwana is 
enclosed for further need full with this letter. 

268 

12l)2024 



Eactual Status on Industrial area Keshwarna 

Cabe Regarding Hon'ble NGT, Central Zone Bench, Bhopal order dated 

24.04.2024 in the matter of Amit Kumar & Ant. V/s Union of India 

& Ors. Original Application No. 90/2024 (CZ). 

The District Collector Jaipur set apart land measuring 178.42 hect. of village 

Keshwana Gurjar & Keshwana Rajput, Tehsil Kotputli, Distt. Kotputli 
Behror under section 92 of land revenue act 1956, vide office order no. R 

18B(9)1992/1/15381 dated 26.11.1992. Further, Government of Rajasthan 

had ordered that the land specified in the schedule which had earlier been 

set-apart by the District Collector, Jaipur by the order no. R 

18B(9)1992/1/ 15381 dated 26.11.1992 under section 92 of the land Revenue 
Act, 1956 for industrial purposes is allotted to Rajasthan State Industrial 
Development and Investment Corporation, Jaipur. Thereafter, land 
measuring 35.53 Hect. was also allotted to the corporation. The 

Corporation had also acquired private khatedari land measuring 11.32 
hect. of village Keshwan Gurjar for the industrial area for industrial 
purpose vide award dated 15.12.2001. As per decision of Government of 

Rajastharn, RIICO land measuring 20.84 Hect. was surrendered by the 

corporation. 

After taking possession of the land RIICO had developed aforesaid 

industrial area wherein 38 nos. Industrial plots were planned. The 

corporation has allotted all 38 nos. Industrial plots to industrialist for 
establishing industrial unit in the industrial area. 

As per revenue record/map and also on inspection of site it was observed 

that no encroachment is made by RIICO on the riverbed of the Sota River. 

Factual Report/English File folder/(RKS) 

Rahul K.Bhatt 
Unit Head 
RIICO Neemrana 
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